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To

The Reglstrar,

National Green Tribunal,

New Delhl

Sub. Final report in the matter of Original Application No. 750/2023: Varun Gulat

Versus State of Haryana & Ors. Respondent, In compliance of Hon'ble National
Green Tribunal Order dated 03/01/2024.

Rel. Hon'ble NGT order dated 03/01/2024.

In this connection, please find enclosed herewith the final report in the matter of
Original Application No. 750/2023: Varun Gulati Versus Versus State of Haryana Respondent,
In complianca of Hon'ble National Green Tribunal Order dated 03/01/2024 for kind
consideration of tha Hon'ble Tribunal.

DA/ Copy of Reply with all Annexures.

S
Regiona Officer,
BahadurgariiRegion.



é 2 9 IN THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
OA No. 750 of 2023
IN THE MATTER OF:
Varun Gulati
...Petitioner
Vs
State of Haryana & Ors.
...Respondents
INDEX
Sr. Particular Page No |
No.
1. | Final report on the behalf of Respondent in the matter of O.A.
No. 750/2023: Varun Gulati Versus State of Haryana & Ors |
Respondent |
2. [ Annexure-1 (Copy of order dated 03.01.2024) ]
3. | Annexure-2 (Copy of closure orders alongwith compliance) o i
4. | Annexure-3 (Copy of Photographs of the site) i_ o ﬁ‘
Dated: 15.07.2024
Place: Bahadurgarh
'Y ‘V:)

A’
Regionat Officer,
_FSPCB. Bahadurgarh
Ty~

A

\
l,’(—!



Final report in the matier of Original Application No. 750/2023: Varun Guaﬂm

State of Haryana & Ors. Respondent, |
Order dated 03/01/2024.

1.

ncomplhnc.ofﬂon'bhuaﬂomlenTM

Back ground and Directions of Hon'ble NGT:

The matter in OA No 750/2023 VWnGMVm%dm&m e
WNWWPMQ'MWGWMMthMI
Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & Sector - 37 of
Gurugram, Village Badsa of Jhajjar and Fnends mbny.PyauMamyanmde
BangarofSompatharyana.Thealegauonbmumedyhgw&smopermm
ﬁnresidenﬁalandmn-coMomingareasandthatﬂwmamamsoowmm
unauthorized dying factories operating in the said residential areas Further allegation
tsﬁlatmeseunﬂshavenolhstaledﬂ\eETPoranyomeramedMndevbam

aredisdmrginguntreatedefﬂuemsintomeopenareaorinmedmmswmdmobmer
Yamuna

in the above said matter, Hon'ble NGT vide order dated 03/01/2024 (attached as
Annexure-1) directed as under.-

“Hence at this stage we deem it proper to constitute a joint committee comprising of
representative of the Member Secrelary, Central Pollution Control Board (CPCB),
Member Secretary, Haryana State Poliution Control Board (HSPCB) and District
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajar The District
Magistrates of the concemed districts will act as Nodal Agency for the work of the
commiltee in that district. The joint committee will camry out the inspection and will
ascertain the correct ground situation and will also collect the sample of the discharge
by the units and obtain the sample analysis report and take remedial action in
accordance with law. The committee will complete the said exercise within a period of
three months and submit the action taken report alieast one week before the next date

of hearing by email at judicial-ngt@qov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF"

Compliance of the Orders of Hon'ble NGT:

In compliance of the above said orders of Hon'ble NGT, a Joint Committee
comprising of the following members was constituted for District Jhajjar .-

i) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB),
New Delhi.

ii) Sh. Shekhar, Naib Tehsildar, Tehsil- Badli, Distt. Jhajjar.

i)  Sh. Amit, Assistant Environmental Engineer, Haryana State Pollution Control
Board, Bahadurgarh.

It was directed by Hon'ble NGT to that joint commitiee have to undertake visits
to the site, look into the grievances of the applicant, verify the factual
position and take appropriate remedial action.

The Joint Committee visited the site on 27.03.2024, however, this office has
already sealed 04 nos. of units mentioned by the complainant and the action taken

report is as tabulated below:- /th.b 2/:,
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Sr. [Nameand [Dateof  [No and |Dsteof |No and Dateof Dale of

No | address of | Inspection | Dateof |replyby |issuance of Compliance of
Unit ‘?gg:? unit Closure Order | Closure Order

SO S—, F——— L. L"), N N

1 |Misjeans |04 072022 | 1125147/ | Noi 1113981672022 1114556212022
dyeing unit 2022 submitted | dated dt 18 12 2022
by 1 bythe | 03112022 and
Sanjay, dated unit HSPCB/BDR/2
Village- 18.07.20 022/ 3239.
Badsa, Distt. 22 3240 dated
Jhajjar 08 12 2022
(Latitude N- and ol present
28.5119 the
L unit is lying

ongitude E dismantied

76 8744)

wrt Plant and
Machinery
Moreover this
office has also
sent the
recommendati
on dated
15.07.2024 for
imposition of
Environmental
Compensation
amounting Rs
15,60,000/-

2 |MsDK 10.05.2023 | 335-336 | Not HSPCB/BAH/20 [ 27.06 2023 |
Enterprises, dated submitted | 23/INS/385717 | and at present
Village 19.05.20 | bythe 31CONCO001- | the unit is lying
Badhsa 23 unit 005 dated sealed,

Tehsil Badli 21.06.2023 Moreover this
?Astj?d office has aiso
ajjar sent the
(Latitude N- recommendati
28.515131 on dated
Longitude E 15.07.2024 for
76.864503) imposition of
Environmental
Compensation
amounting Rs.
4,90,000/-

3 |Ms 10.05.2023 | 337-338 | Not HSPCB/BAH/20 | 27.06.2023
Unnamed dated submitted | 23/INS/385717 | and at present
Jeans dyeing 19.05.20 | by the 70CONCOO001- | the unit is lying
unit by 23 unit 005 dated sealed.
Santosh, 21.06.2023 Moreover this
Village office has also
Badhsa sent the
Tehsil Badli recom:\dendatl
District on dat
Jhajjar 15.07.2024 :or

Latitude N- imposition o
(28.515129 Enﬂronmeqtnl
Longitude E Compensation
76.864512) :nggtggigln Rs.

4 |[M/sManya |10.05.2023 | 339-340 | Not HSPCB/BAH/20 | 27.06.2023
Dyeing, dated submitted | 23/INS/385717 | and at-present
Village 19.05.20 | by the 76CONCOQ01- | the unit is lying
Badhsa 23 unit 005 dated sealed.

Tehsil Badli 21.06.2023 Moreover this
District ofﬁoeﬂ:\:s also
Jhajjar sent '
(Latitude N- recommendati
28.515129 on dated
; 15.07.2024 for
Longitude E inpoetion of
76.864512) Ernmnentsl
Compensation
amounting Rs.
| 4,90,000/-,
At 3y




S5 |[WsDA | 16032024 | 3428 | Mot HSPCB/BORZ |2 ,2903 32
Wash, Vill- u:; submitied | 023-24/3489-
Badsa. 160320 |bythe | 3483 dated the unit
Tehsi- Bad, 24 unit 29.03 2024 )m N i
Ontt_Mar Moreover this |
{Latitude - office has aisc |
28508918, sent the ‘
‘ Longitude - recommendati :
‘ 76 877481) on dated *
1507 2024 for |
imposifion of
Environmental
| Compensation ‘
. amounting Rs |
J 1,40,000/- 1

Copy of closure orders alongwith compliance and photographs of the site are attached
Annexure-2 & Annexure-3.

The reply is submitted on the behalf of respondent for kind consideration of the Hon'ble
Tribunal.

Y-,
\
Regiorial O fcer,
Bahadurgarh Region
Aredds

4 4
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Annexure-1

Item No.05 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 750/2023
Applicant
Varun Gulati

Versus

State of Haryana & Ors. Respondent(s)

Date of hearing: 03.01.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Ms. Mansi Chahal & Mr. Kapil Sagar, Advs.

ORDER

1. In this original application the complaint of the applicant is that
highly polluting “Red category” dying units are operating in Dheeraj
Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur &
Sector — 37 of Gurugram, Village Badsa of Jhajjar and Friends colony,

Pyau Manihari and Ferozpur Bangar of Sonipat in Haryana.

2. The allegation is that these dying units are operating in the
residential and non-conforming areas and that there are about 500 such
illegal and unauthorized dying factories operating in the said residential
areas. Further allegation is that these units have not installed the ETP or
any other anti-pollution devices and are discharging untreated effluents

into the open area or in the drains which go to river Yamuna.



3. Learned counsel for the applicant during the course of argument
has referred to Annexure A/1 giving the Geo locations of such units
which are operating in Sonipat - Friends Colony, Pyau Manihari,
Ferozpur Bangar, in Gurgaon at Dhanwapur and in Faridabad at Dheeraj
Nagar and has also referred to the photographs which have been filed as

Annexure A/2 with the original application.

4. The plea raised in the original application and the material
enclosed therewith show that the original application involves substantial
issue relating to compliance of the provisions of the scheduled

enactment.

S. Hence at this stage we deem it proper to constitute a joint
committee comprising of representative of the Member Secretary, Central
Pollution Control Board (CPCB), Member Secretary, Haryana State
Pollution Control Board (HSPCB) and District Magistrates of District
Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates of the
concerned districts will act as Nodal Agency for the work of the committee
in that district. The joint committee will carry out the inspection and will
ascertain the correct ground situation and will also collect the sample of
the discharge by the units and obtain the sample analysis report and
take remedial action in accordance with law. The committee will complete
the said exercise within a period of three months and submit the action
taken report atleast one week before the next date of hearing by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

6. Let notice be also issued to the respondents. Applicant is directed
to serve the respondents and file affidavit of service on or before the next

date of hearing.

334



335

7. List on 05.04.2024.

8. A copy of this order be forwarded to the Member Secretary, CPCB,
Member Secretary, HSPCB and District Magistrates of District Sonipat,

Faridabad, Gurgaon and Jhajjar by e-mail for compliance.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

January 03, 2024
Original Application No. 750/2023
AS.



File No.HSPCB-070001/293/2022-HAZARDOUS WASTE MANAGEMENT CELL-HSPCB

2
1/139815/2022 BBé

Annexure-2

HARYANA STATE POLLUTION CONTROL BOARD
C-11, SECTOR-6, PANCHKULA
Ph-0172-577870-73, Fax No. 2581201
E-mail: hspcbhazardouswaste@gmail.com

CLOSURE ORDER

Whereas M/s Jeans dyeing unit by Sanjay, Village Badsa, Distt. Jhajjar is
engaged in dyeing and washing of Jeans and is covered under the Red
Category as per categorization list of the Board;

Whereas, the unit was inspected by the concerned Field Officer on
04.07.2022 and during inspection the following deficiencies were found:

1. Operating the unit without obtaining Consent to Establish (CTE) and
Consent to Operate (CTO) from the Board.

2. Unit has not installed Effluent Treatment Plant (ETP) to treat the trade
effluent generated from dyeing and washing process.

3. Unit is discharging untreated trade effluent generated from dyeing and
washing of jeans directly into drain through by-pass arrangement.

4. Analysis Report vide No. 144 dated 13.07.2022 found exceeding the
prescribed limit

Whereas, a Show Cause Notice for closure was issued to the unit by
Regional Officer, Bahadurgarh vide letter No. 1/125147/2022 dated
18.07.2022 against the above violations to which, the unit has submitted reply
vide their letter dated 09.08.2022, but found unsatisfactory.

Whereas, the Regional Officer, Bahadurgarh, accordingly, vide his letter
No. 2268678 dated 12.08.2022 has recommended for closure action against
the unit under section 33-A of Water (Prevention & Control of Pollution) Act,
1974 and under section 31-A of Air (Prevention & Control of Pollution) Act,
1981, which has been examined and found that the unit has violated the
provisions as mentioned above;

Therefore, in view of the above facts, it is hereby ordered to close down
the operation of the unit M/s Jeans dyeing unit by Sanjay, Village Badsa, Distt.
Jhajjar under section 33-A of the Water (Prevention & Control of Pollution)
Act, 1974 and under section 31-A of the Air (Prevention & Control of Pollution)
Act, 1981 by sealing its plant, machinery and DG sets along with
disconnection of the electric supply of the above said unit with immediate
effect.

Further, it is also informed that any non-compliance of the directions
issued under section 33-A of the Water (Prevention & Control of Pollution) Act,
1974 and under section 31-A of the Air (Prevention & Control of Pollution)
Act, 1981 is an offence and unit will be proceeded against accordingly.

Dated Panchkula, the P. Raghavendra
Rao
26/10/2022 Chairman



File No.HSPCB-070001/293/2022-HAZARDOUS WASTE MANAGEMENT CELL-HSPCB

8355/2022

Endst. No. HSPCB/HWM/2022/ Dated: 26/10/2022

A copy of the above is forwarded to the following for information and
necessary action:-

1. The Deputy Commissioner, Jhajjar.

2. The Regional Officer, Bahadurgarh.

3. The Executive Engineer, UHBVNL Bahadurgarh to disconnect the
electricity supply of the unit immediately and to submit compliance
report within 03 days positively.

4. M/s Jeans dyeing unit by Sanjay, Village Badsa, Distt. Jhajjar.

Signed by Naveen Gulia
Date: 03-11-2022 19:11:35
Reason: Approved

Sr. Environmental Engineer (HQ)
For Chairman, HSPCB

13



Haryana State Pollution Control Board, Bahadurgarh Region, Bahadurgarh

Compliance repott of sealing of unit against closure orders passed by Haryana

State Pollution Control Board, Panchkula.

In compliance of the orders passed by Chairman/ Chairperson, Haryana State

Pollution Control Board, Panchkula vide H.O. letter endst. No. L. [[3GL S/ / 2o 2%
dated O% || 2022

undet Section 31-A of Air (Prevention and Control of Pollution)
Act, 1981 /under Section 33-A of Water (Prevention and Control of Pollution) Act, 1974,

the unit Mfs__ _Tepng cpoiy Unt by Sema, .
Mf&/%’}' Thedyeq, has been visited on _2°- []:2022. 1o
seal the above said unit by the following officers/ officials;- ' :

At AL (ley)ned Foe Hepch QW

The tepresentative of the unit S, O FoAd enoble  peioon. foinol

who is present in person at site, has been intimated about the above said orders and copy of

the closure order has been delivered to him. After giving a time for completion of running

process, the unit has been closed by sealing its plant and machinery and D.G. Set as per
detail given below:-

Te plot & Machy wete  fvunsl A rantlad
oy f(cew{yxb’cmcc ?MW st opdleds paied

Sh. IM? MDW Pe"/"’s"" @M the representative

of the unit who was present at the time of sealing and closing down the unit, has not shown

any stay orders of any court of Law in this regard. However the industry remains in the

possession of its owners. They will be themselves responsible for watch and ward of the

i i

industry.

Mo Hesponaole
Pesropw _
Signature of the Rep. Signatute of the Officers

of the unit of the Board

(IMPRESSNURTYSEAL USED)



Inspection no. : 38571731
HROCMMSID : 23JHA5996513

Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/s D K ENTERPRISES, VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR has
established and operating aYarn/ Textile processing involving any effluent/emission generating processes
including bleaching, dyeing, printing and colouring at VILLAGE BADSHA TEHSIL BADLI DISTRICT
JHAJIAR which is polluting in nature;

Wheresas, the above said unit was visited by the field officer of the Board on 10-May-2023 and reported the
following violations made by the unit under :-
1. Unit was found operating without Consent to Establish/ Consent to operate from the Board.
2. Unit has not installed ETP to treat the effluent generated by dyeing and washing of jeans which is directly
discharged in to drain through By pass arrangement.

Whereas, the sample(s) of effluent , was collected by the field officer of the Board during the inspection of
the above said unit on 10-May-2023 and as per analysis reports of the said samples, the following
parameters were found exceeding the prescribed limits as per detail given below:

Pollutants AR No. AR Date Parameters Results Limits
effluent 152 18.05.2023 SS Fail
effluent 152 18.05.2023 COD Fail
effluent 152 18.05.2023 BOD Fail
effluent 152 18.05.2023 SULPHIDE Fail
effluent 152 18.05.2023 TOTAL Fail
CHROMIUM

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Bahadurgarh
vide his letter HSPCB/BDR/2022-23/335-36 dated 19/05/2023 but the unit has not submitted the reply;

Whereas, Regional Officer, Bahadurgarh vide his recommendation letter number
HSPCB/BAH/2023/RO/INS/38571731CONCRO001 dated 15-Jun-2023 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of
Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that

*** Thisis system generated certificate ***



Inspection no. : 3857&40

HROCMMSID : 23JHA5996513

the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it is hereby ordered to close down the operation of the above said unit, M/sD K
ENTERPRISES VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR by sealing its plant /
machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the
above said unit, with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,

1974, isan offence.

Dated Panchkula, the P Raghavendra RAO
20-Jun-2023 Chairman
Endst. No.:HSPCB/BAH/2023/INS/38571731CONCO001- Dated: 21-Jun-2023
005

A copy of the aboveis forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, JHAJJAR

2. Executive Engineer, UHBVN Operation Division, JHAJJAR. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Bahadurgarh. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. D K ENTERPRISES VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR

5. Executive Engineer, PHED Division, JHAJJAR. He is directed to disconnect the water supply of the
above said project of the unit immediately and submit compliance report within 03 days positively.
BALRAJ Digitally signed

by BALRAJ SINGH

SINGH AHLAWAT

Date: 2023.06.21

AH LAWAT 15:59:38 +05'30'
Balraj Singh, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

*** Thisis system generated certificate ***



34 1 Inspection no. : 38571731
HROCMMSID : 23JHA5996513

*** Thisis system generated certificate ***



Haryana State Pollution Control Board, Bahadurgarh Region, Bahadurgarh 342
1i f in ni inst cl rder by Haryan
State Pollution Control Board, Panchkula.

In compliance of the orders passed by Chairman/Chairperson, Haryana State

Pollution  Control ~ Board,  Panchkula  vide H.O.  letter  endst. No.

MR /RAN[2023 | INS[3857 | CorICo O] -—voglated 2]-0 62022 under
Section 31-A of Air (Prevention and Conttrol of Pollution) Act, 1981 /under Section 33-A of

Water  (Prevention and  Control  of  Pollution) Act, 1974, the unit

M/s_D K eraen piises (M. Radhua Redts

/&flf} Jl\s\] Yi has been visited on 27>cé';g4i> to

seal the above said unit by the following officers/officials:-

l/r'w AR A

The representative of the unit Sh. T dedec burnac

who is present in person at site, has been intimated about the above said orders and copy of

the closure order has been delivered to him. After giving a time for completion of running
process, the unit has been closed by sealing its plant and machinery and D.G. Set as per
detail given below:-

1. SML\M Machire — o | Ao |
2. S]m,ﬂ/{,e &om f‘\adqw, = wa NS,
3 SBuchle Lo Mochibhe — ponls.
4 ol = 0] Mo
5. pempleitore — ol Mo.
4 Palem Y 5 O/é~ 62-C kvA — il A .
sh. __ daderder oz the representative

of the unit who was present at the time of sealing and closing down the unit, has not shown

any stay orders of any court of Law in this regard. However the industry remains in the

NS responsible for watch and ward of the

industry. 1 O v
M\ — \ Q. DY
\ — - RSS! Qe Qo)
\ D) (IMPRESSION-¥ SEAL USED) <
[CAR-%. 27 L
Signature of the Rep. Signature of the Officers
of the unit of the Board

/1715 0*799/



Inspection no. : 38571770
HROCMMSID : 23JHA7889375

Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, Unnamed jeans dyeing unit by Santosh, VILLAGE BADSHA TEHSIL BADLI DISTRICT
JHAJJAR has established and operating a Yarn / Textile processing involving any effluent/emission
generating processes including bleaching, dyeing, printing and colouring at VILLAGE BADSHA TEHSIL
BADLI DISTRICT JHAJJAR which is polluting in nature;

Wheresas, the above said unit was visited by the field officer of the Board on 10-May-2023 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.:-

1. Unit was found operating without Consent to Establish/ Consent to operate from the Board.
2. Unit has not installed ETP to treat the effluent generated by dyeing and washing of jeans which is directly
discharged in to drain through By pass arrangement.

Whereas, the sample(s) of effluent , was collected by the field officer of the Board during the inspection of
the above said unit on 10-May-2023 and as per analysis reports of the said samples, the following
parameters were found exceeding the prescribed limits as per detail given below:

Pollutants AR No. AR Date Parameters Results Limits
effluent 154 18.05.2023 SS Fail
effluent 154 18.05.2023 COD Fail
effluent 154 18.05.2023 BOD Fail
effluent 154 18.05.2023 SULPHIDE Fail
effluent 154 18.05.2023 TOTAL Fail
CHROMIUM

Whereas, show Cause Notice for closure was issued to the above said unit by Regiona Officer Bahadurgarh
vide his letter HSPCB/BDR/2022-23/337-38 dated 19/05/2023 but the unit has not submitted the reply;

Whereas, Regional Officer, Bahadurgarh vide his recommendation letter number

HSPCB/BAH/2023/RO/INS/38571770CONCRO001 dated 15-Jun-2023 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of

*** Thisis system generated certificate ***



Inspection no. : 3857344

HROCMMSID : 23JHA7889375

Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it ishereby ordered to close down the operation of the above said unit, M/s Unnamed
jeans dyeing unit by Santosh VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR by sedling its
plant / machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of
the above said unit, with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,
1974, isan offence.

Dated Panchkula, the P Raghavendra RAO
20-Jun-2023 Chairman
Endst. No.:HSPCB/BAH/2023/INS/38571770CONCO001- Dated:21-Jun-2023
005

A copy of the above is forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, JHAJJAR

2. Executive Engineer, UHBVN Operation Division, JHAJJAR. Heis directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Bahadurgarh. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. Unnamed jeans dyeing unit by Santosh VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR

5. Executive Engineer, PHED Division, JHAJJAR. Heis directed to disconnect the water supply of the
above said project of the unit immediately and submit compliance report within 03 days positively.
BALRAJ Digitally signed

by BALRAJ SINGH

SINGH AHLAWAT

Date: 2023.06.21

AHLAWAT 15:53:38 +05'30
Balraj Singh, Sr Environment Engineer

Branch Incharge (HQ)

*** Thisis system generated certificate ***



34 5 Inspection no. : 38571770

HROCMMSID : 23JHA7889375

For Chairman

*** Thisis system generated certificate ***
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H P 'n rlBrB' th oth rh

| S_&c Pollution ControlBoard Pgngh&g a

In compliance of the orders passed by Chairman/( “hairperson, Haryana State

Pollution  Control ~ Board,  Panchkula  vide  H.O. letter endst. No,
HePC g ) BAM 2022 | IMS/ Y857 ) )0 Conc o 0oloas dated 2] 067 202 L under
Section 31-A of Air (Prevention and Control of Pollution) Act, 1981 /under Section 33-A of

Water  (Preventon  and  Control of  Pollu ton)  Act, 1974, the  unit

\I/ \ 17\ AN JL i b" .)rrr 4 A ‘/’I r/,‘-/&; £
S C’n‘é‘j\dl4 (/i‘,j.__{# Lb;wL S uiZia 2
f; adhig a4} Theg )f— has been wsucd on_ 208202 to

seal the above sald unit by the following officers/officials:-

1 ’4/(th n F‘ G—

The representative of the unit Sh. V| F@LL_

who is present in person at site, has been intimated about the above said orders and copy of

the closure order has been delivered to him. After giving a time for completion of running
process, the unit has been closed by sealing its plant and machinery and D.G. Set as per
detail given below:-

CTunbderc — oMo

C@»wbhﬁ/kf/u, =~ OlNs.,

D Set oﬂz—&z SKvA— oiNs.

WAy ﬂ\gdwke, — o2 Ms. (Dowble doot
— D] Mo, CSille clevd)

g\&.h-z:-wm»—t
Qﬁc
4
e
A

Sh. \, / ‘W\« the representative

of the unit who was present at the time of sealing and closing down the unit, has not shown

any etay orders of any court of Law in this regard. However the industry remains in the

possessmn of its owners. They will be thcmqelves responsible for watch and ward of the

industry.
/Qb (IMPRESSS EAL USED) .

2) [\‘) ~
Signature of the Rep. Signature of the Officers
of the unit of the Board

88'/ OC
4
L



Inspection no. : 38571776
HROCMMSID : 23JHA4550943

Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-hspcbho@gmail.com
Website:-HSPCB.ORG.IN, HROCMMSNIC.IN

CLOSURE ORDER

Whereas, M/sMANYA DYEING, VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR has
established and operating aYarn/ Textile processing involving any effluent/emission generating processes
including bleaching, dyeing, printing and colouring at VILLAGE BADSHA TEHSIL BADLI DISTRICT
JHAJIAR which is polluting in nature;

Wheresas, the above said unit was visited by the field officer of the Board on 10-May-2023 and reported the
following violations made by the unit under Water (Prevention & Control of Pollution) Act, 1974 / Air
(Prevention & Control of Pollution) Act, 1981.:-

1. Unit was found operating without Consent to Establish/ Consent to operate from the Board.
2. Unit has not installed ETP to treat the effluent generated by dyeing and washing of jeans which is directly
discharged in to drain through bye-pass arrangement.

Whereas, the sample(s) of effluent , was collected by the field officer of the Board during the inspection of
the above said unit on 10-May-2023 and as per analysis reports of the said samples, the following
parameters were found exceeding the prescribed limits as per detail given below:

Pollutants AR No. AR Date Parameters Results Limits
effluent 153 18.05.2023 SS Fail
effluent 153 18.05.2023 COD Fail
effluent 153 18.05.2023 BOD Fail
effluent 153 18.05.2023 SULPHIDE Fail
effluent 153 18.05.2023 TOTAL Fail
CHROMIUM

Whereas, show Cause Notice for closure was issued to the above said unit by Regiona Officer Bahadurgarh
vide his letter HSPCB/BDR/2022-23/339-40 dated 19/05/2023 but the unit has not submitted the reply;

Whereas, Regional Officer, Bahadurgarh vide his recommendation letter number

HSPCB/BAH/2023/RO/INS/38571776CONCRO001 dated 15-Jun-2023 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 and 33-A of

*** Thisis system generated certificate ***



Inspection no. : 3857348

HROCMMSID : 23JHA4550943

Water (Prevention & Control of Pollution) Act, 1974 , which has been examined and it has been found that
the unit has violated the provisions of Air (Prevention & Control of Pollution) Act, 1981, and Water
(Prevention & Control of Pollution) Act, 1974, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 33-
A of Water (Prevention & Control of Pollution) Act, 1974, and 31-A of Air (Prevention & Control of
Pollution) Act, 1981, it ishereby ordered to close down the operation of the above said unit, M/sMANY A
DYEING VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR by sealing its plant / machinery and
DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the above said unit,
with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 and 33-A of Water (Prevention & Control of Pollution) Act,
1974, isan offence.

Dated Panchkula, the P Raghavendra RAO
20-Jun-2023 Chairman
Endst. No.:HSPCB/BAH/2023/INS/38571776 CONCOO001- Dated:21-Jun-2023
005

A copy of the above is forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, JHAJJAR

2. Executive Engineer, UHBVN Operation Division, JHAJJAR. Heis directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Bahadurgarh. He is asked to ensure the compliance of closure order immediately
and to submit compliance report in this regard within 03 days positively. He will also initiate legal action
against the unit for filing prosecution case for the above said violations and will submit the proper and
complete case with reasoned recommendation for the same to Head Office immediately.

4. MANYA DYEING VILLAGE BADSHA TEHSIL BADLI DISTRICT JHAJJAR

5. Executive Engineer, PHED Division, JHAJJAR. Heis directed to disconnect the water supply of the
above said project of the unit immediately and submit compliance report within 03 days positively.

BALRAJ Digitally signed

by BALRAJ

SINGH SINGH AHLAWAT
Date: 2023.06.21

AHLAWAT 12:19:56 +05'30
Balraj Singh, Sr Environment Engineer
Branch Incharge (HQ)

*** Thisis system generated certificate ***
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For Chairman
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Haryana State Pollution Control Board, Bahadurgarh Remon. Bahadurgarh
mplian f sealing of uni inst closure order by Haryana

State Pollution Control Board, Panchkula.

In compliance of the orders passed by Chairman/Chairperson, Haryana State

Pollution Control Board, Panchkula vide H.O. letter endst. No.
Hepc &/ R OH/ 2023 [/MS)28571 17171 6CONCOD  dated 2)-06-2023 _ynder
Section 31-A of Air (Prevention and (,ontrolooﬁ"ollunon) Act, 1981/under Section 33-A of

Water  (Prevention and  Control  of Pollution) Act, 1974, the unit

WsmwﬁacMwwvwl&dMaTaw Bedly BA'att

j“\ﬁj/lc.,y . has been visitedon 2 ] -0 6202 .2 1o
seal the above said unit by the following officers/officials:-

. A NEA,

24

3.

The representative of the unit Sh. QW A m}%

who is present in person at site, has been intimated about the above said orders and copy of

the closure order has been delivered to him. After giving a time for completion of running

process, the unit has been closed by sealing its plant and machinery and D.G. Set as per
detail given below:-

. _Bhol — o/nNo.
2. ConPhefgose — O[N>
Tanmblee —  oindo.

3
4, LBy Marsgle — 62 ps . (dewbte oo )
5. wakhin, Madire —0 [N, Cr'ipte dood )
6- DG SeL 0(5—‘62_5”[.’.\/!5}'— olN> .

Sh. QU}UC:}I/Q M CU“LQ—?%& the representative

of the unit who was present at the time of sealing and closing down the unit, has not shown

any stay orders of any court of Law in this regard. However the industry remains in the

posse351on of its owners. They will be mselves responsible for watch and ward of the

industry.

(IMPR u}.' F SEAL USED)
Qﬁﬂlﬂ@ o it

the Rep. Signature of the Officers
of the unit of the Board
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Heny ana State Pollution Control Board, Bahadurgarh Region, Bahadurgarh
Compliance report of sealing of unit against closure orders passed by Haryana
N . . ) 1 ]

State Pollution Control Board, Panchkula,

In compliance of (he orders passed by (jlmlrm;m/(Lluurp('rsnn, Haryana State
Polluton  Congyol Board,  Panchkul,
endit No HSV’CG/[ZD[Z_])«\:J_Z,M),H/

Section 31-A of Air (

Water

vide H.O), letter  endst. No.

S69-92  4aed 29.02. 20244

under
Prevention ang Control of p

ollution) Act, 1981 /under Section 33-A of
(Prevention  and Control — f Pollution) — Acr, 1974 the

Ms DA watte . Redye, Tel,,
(2t R-Gogaig 16.817¢) '

unit
badd) syt Thagye,
has heen visited on “7’?'03 202 7 _to

seal th: above said unit by the f()lln\ving officers/offici

als:

%&7_'4@_&,}1:‘&&, ﬂtjﬂw The ﬂd\ﬂdw%

—

1o

The representative of the unit Sh. 5%;0_"&
who 1s

present in person at site, has been intimated about the above said orders and copy of

the closure order has been delivered to him. After giving a time for completion of running

process, the unit has been closed by sealing its plant and machinery and D.G.

detail given below:-

Set as per

1. LomDreysde - ©240-
2. Shet - OlMo.
3. DGl 9 IS VA — o] A

4. WAty Mmgchre —  OYNS.
S O%MNM — O|No

Sh. S%’JM”_

of the unit who was present at the time of sealing

the representative
and closing down the unit, has not shown

any stay orders of any court of Law in this regard. However the industry remains in the
possession of its owners. They will be themselves responsible for watch and ward of the

industry.
A—:":;!;R\\
“SIEAL USED)
P s
Signaruf@bf. the Rep. &

Signature of the Officers
of the unit

of the Board
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SCF 428 43, Shopping Centre, Sector-6, HUDA, Bahadurgarh . ; %
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N Environment 7 e
CLOSURE DIRECTIONS

Whereas, the unit /s D.A. Wash, Vill- Badsa, Tehsil- Badli, Distt.  Jhajar h(Laﬁatt‘t‘:reé;
28.508918, Longitude:- 76.877481) was inspected on 16.03.2024 by Sh. Amit, AEE in the m ction
Hon'ble NGT in OA 750/2023 titled as Varun Gulati VVs. State of Haryana & Ors. During the inspe ,

the unit was found engaged in jeans dyeing and washing, which is covered under Red category at
serial No. 40 as per policy order dated 04.12.2020.

During the inspection following deficiencies were found at site:-

1. The unit was found operating without obtaining prior CTE/CTO 'from Board and thu.s
violated the provisions of Water ((Prevention and Control of Pollution) Act, 1974 and Air
((Prevention and Control of Pollution) Act, 1981

2. The unit has not installed effluent treatment plant for treatment of trade effluent generated
from dyeing and washing process of jeans.

3. The untreated trade effluent is being discharged into drain having outfall into Najafgarh
drain which terminates into river Yamuna.
4. Housekeeping was found unhygienic and Very poor.

5. During inspection of the unit all the labour alongwith supervisor ran away after stopping all
the operations.

Whereas the unit was enga
category of industries as per polic
Establish and Consent to Operate

ged in jeans dyeing and washing, which is covered under Red

y order dt. 04.12.2020 of the Board and required prior Consent to
under Water Act,1974 and Air Act 1981.

Whereas, legal sample of the untreated trade effluent discharged from the unit was also
collected on 16.03.2024 in the presence of representative of the unit and sent to Board's laboratory at
Faridabad. '

Whereas as per Analysis Report No. 2273 dt.27.03.2024 received from the Board Analyst,
Faridabad Laboratory, of the Board, the result of untreated trade effluent sample collected from the
unit were found exceeding the prescribed limits as per details given below:-

| Sr.No. | Parameter Name | Result Mg/l [ LimitMg/l | Test Method -
F TSS 162 ‘ 100 APHA 2540 - D (24th
Edition 2023))
[2. \ BOD \ 70 \ 30 \ APHA 5210-C (24th Edition
2023)
3. coD 368 \ 250 { APHA 5220-B (24th Edition |
2023
4, Sulphide as S mg/I \7.6 \2.0 \S 3025 (Part-29) : 1986 S
| (Reaffimed 2003)

Whereas, from the above it is evident that the unit was discharging effluents beyond the
prescribed limits and violating the provision of Section 24 of Water Act, 1974.

Whereas the above said violations made on the part of above mentioned unit are not only
violating the provisions of Water Act 1974 but also creating an emergent situation by contributing
pollution indirectly into river Yamuna, thus endangering the lives of nearby inhabitants also.

Whereas, the power has been delegated to Regional Officers of the 'Board for issuance of
closure directions against the industrial sectors/units, fopnd operating in vlnolatuon of directions of the
EPCA and as directed by Hon’ble Apex Court, Hon'ble High Court and Hon'ble NGT.

ice Vi 24 was issued to the above said

eas, a show cause notice vide no 3429 dat_ed 16.03.20 : :

unit u/svggj{ of Water (Prevention and Control of Pollution) Act, 1974 and under section 31-A of Air

(Prevention and Control of Pollution) Act, 1981 along with the levying of the Environmental
Compensation for the gross violations as mentioned above.

Qou\ck/(ﬂb b‘ﬁgk ' %3“‘3
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Whereas, the said unit has not submitted any reply or compliance of the aforesaid SCN within
stipulated time period.

Whereas power were delegated to Regional Officers by board in its 187" meeting vide agenda
item no. 18712 (S) held on 17022020 and orders were issued vide endst no
HSPCB/PLG/2020/1045-67 dated 19.03.2020 in partial modifications of the office order endst no
HSPCB/2005/2745-2753 dated 23.08 2005 of the board. Vide order dated 19 30.2020, it has been
ordered to delegate the power to the Regional Officers of the Board in addition to power already
delegated vide order dated 23.08.2005 for issuance of closure directions against the industrial
sectors/units, found operating in violation of directions of the EPCA and as directed by Hon'ble Apex

Court and Hon'ble NGT

Therefore, in view the above mentioned facts and in exercise of the powers conferred under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the
Air (Prevention & Control of Pollution) Act, 1981 and delegated by board in its 187th meeting vide
agenda item no. 187.12 (S), directions are hereby issued to close down the operation of the above
said illegal unit M/s D.A. Wash, Vill- Badsa, Tehsil- Badli, Distt. Jhajjar (Latitude:- 28.508918
Longitude:- 76.877481) by sealing its plant and machinery along with directions to disconnect the
electricity supply of the above said unit, with immediate effect.

In addition to above, it is also intimated that non-compliance with the directions issued under
section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31-A of the
Air (Prevention & Control of Pollution) Act, 1981 is an offence under the provision of 33-A of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 31-A of the Air (Prevention & Control
of Pollution) Act, 1981.

\

N

Reg‘tumfﬁ‘;icer

Bahadurgarh Region

Dated: 29.03.2024 (

Endst. No. HSPCBIBDR/2023-24i34 /9~ 2402, Dated: @9’8 /Q,Q‘-/

A copy of the above is forwarded to the following for information and necessary action: -

The Chairman, Haryana State Pollution Control Board, Panchkula.

The Deputy Commissioner, Jhajjar.

The Executive Engineer, UHBVN, Jhajjar to stop the electricity supply of said unit.

Sh. Amit, AEE, Bahadurgarh. He is asked to ensure compliance of the closure order immediately.
The AEE shall also initiate legal action and propose environment compensation as applicable, as
per policy of the Board.

5 M/s D.A. Wash, Vill- Badsa, Tehsil- Badli,  Distt. Jhajjar  (Latitude:-  28.508918

Longitude:- 76.877481).
@

Reg icer
Bahadurgarh Region

Cal i it
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Annexure-3

'. ‘ ==
© GPS Map

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude

28.515214999999998° 76.86425166666666°

Local 01:17:26 pm Altitude 214 meters
GMT 07:47:26 am Wednesday, 27.03.2024

Note : DK ENTERPRISES
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GV5G+QMW, Badsa, Haryana 124105, India

Latitude Longitude

28.508918333333334° 16.8779°

Local 12:57:18 pm Altitude 214 meters
GMT 07:27:18 am Wednesday, 27.03.2024




356

M/s jeans dyeing unit by Sanjay, Village- Badsa, Distt. Jhajjar.

/ ‘0’ GPS Map

AN

GV6F+8PP, Badsa Water Works Rd, Badsa, Haryana 124105,
India

Latitude Longitude

28.511118333333336° 76.87412166666667°

Local 01:04:43 PM Altitude 213 meters
GMT 07:34:43 AM Wednesday, 27.03.2024

——



{1 © GPS Map

Y.

GV6F+8PP, Badsa Water Works Rd, Badsa, Haryana 124105,

India
Latitude Longitude
28.51124333333333° /6.87417166666667°
Local 01:03:12 PM Altitude 214 meters

GMT 07:33:12 AM Wednesday, 27.03.2024
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B 5] GPS Map
|

GV6F+8PP, Badsa Water Works Rd, Badsa, Haryana 124105,

India
Latitude Longitude
28511268333333337° 76.87419666666666°
Local 01:02:31 PM Altitude 214 meters

GMT 07:32:31 AM Wednesday, 27.03.2024
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GV6F +8PP, Badsa Water Works Rd, Badsa, Haryana 124105,
India
Latitude Longitude
28.51124333333333° 7/6.87417166666667°
Local 01:03:16 PM Altitude 214 meters

GMT 07:33:16 AM Wednesday, 27.03.2024
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T emem ©] GPS Map
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GV6F+8PP, Badsa Water Works Rd, Badsa, Haryana 124105,
India
Latitude Longitude
28.511248333333334° 76.87418666666667/°
Local 01:02:26 PM Altitude 214 meters

GMT 07:32:26 AM Wednesday, 27.03.2024
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M/s D K Enterprises, Village Badhsa Tehsil Badli District Jhajjar.

WL ¥ sy ) ‘0’ GPS Map
Ny

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude

28.515128533333337" 76.86445166666667°

Local 10:43:54 AM Altitude 214 meters
GMT 05:13:54 AM Thursday, 04.04.2024
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© GPS Map

Latitude Longitude
28.51510166666667° 76.86441833333333°
Local 10:44:40 AM Altitude 214 meters

GMT 05:14:40 AM Thursday, 04.04.2024




© GPS Map

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude
28.515061666666664° 76.86446666666667°
Local 10:43:05 AM Altitude 214 meters

GMT 05:13:05 AM Thursday, 04.04.2024




GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude
28.515106666666664° 76.86449999999999°
Local 10:43:26 AM Altitude 214 meters

GMT 05:13:26 AM Thursday, 04.04.2024
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© GPS Map

- @l Camera Lite

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude
28.515093333333333" 76.864435°
Local 10:42:50 AM Altitude 216 meters

GMT 05:12:50 AM Thursday, 04.04.2024
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© GPS Map

GV77+WWH, Badsa, Haryana 124105, India

Latitude

26:015095333353353"

Local 10:42:40 AM
GMT 05:12:40 AM

Longitude

76.864435°

Altitude 214 meters
Thursday, 04.04.2024




_ GPS Map
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GV77+WWH, Badsa, Haryana 124105, India
Latitude Longitude
28.5151233935533.35" 76.86444666666667°
Local 10:42:31 AM Altitude 214 meters

GMT 05:12:31 AM Thursday, 04.04.2024




Latitude

28.515061666666664°

Local 10:43:01 AM
GMT 05:13:01 AM

GV77+WWH, Badsa, Haryana 124105, India

=t '

Longitude

76.86446666666667°

Altitude 214 meters
Thursday, 04.04.2024
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GV77+WWH, Badsa, Hary
Latitude

Longitude
28.51513233335325 38 76.864405°
Local 10:41:44 AM

Altitude 214 meters
GMT 05:11:44 AM Thursday, 04.04.2024

ana 124105, India
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| L{’.JJ GPS Map
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GV77+WWH, Badsa,

Latitude

£ 8 5451509395999952

Local 10:41:40 AM
GMT 05:11:40 AM
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‘@ GPS Map

Haryana 124105, India

Longitude

76.86439166666668°

Altitude 214 meters
Thursday, 04.04.2024




wr?{n'{rf.’r(rﬁffﬂ-' 7

E- W

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude
28.51513166666667° 76.86442833333334°
Local 10:42:10 AM Altitude 214 meters

GMT 05:12:10 AM Thursday, 04.04.2024
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‘©’ GPS Map

Latitude Longitude

28:51519° 76.864395°

Local 10:40:45 AM
GMT 05:10:45 AM

Altitude 214 meters
Thursday, 04.04.2024
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& ‘0 GPS Map
e
=

GV77+WWH, Badsa, Haryana 124105, India

Latitude Longitude

28.51517666666667° 76.86436166666667°

Local 10:40:31 AM Altitude 214 meters
GMT 05:10:31 AM Thursday, 04.04.2024




Latitude

28.515184999999995°

Local 10:40:39 AM
GMT 05:10:39 AM

374

‘©' GPS Map

GV77+WWH, Badsa, Haryana 124105, India

Longitude

76.86438°

Altitude 214 meters
Thursday, 04.04.2024
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M/s Unnamed jeans dyeing unit by Santosh, Village Badhsa Tehsil
Badli District Jhajjar.

L ‘ : l ’ ";‘
/
~ O GPS Mcp

GV9C+5M6, Badsa, Haryana 124105, Indla

Latitude Longitude

28.519581666666667° 76.87165666666667°

Local 04:09:36 PM Altitude 214 meters
GMT 10:39:36 AM Wednesday, 06.03.2024
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GVI9C+5M6, Badsa, Haryana 124105, India
Latitude Longitude
28.5195° 76.87172833333334°
Local 04:11:00 PM Altitude 214 meters

GMT 10:41:00 AM Wednesday, 06.03.2024
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GV9C+5Me6, Badsa,

Latitude Longitude
28.51948333333333° /6.87171666666667°
Local 04:11:42 PM Altitude 214 meters

GMT 10:41:42 AM Wednesday, 06.03.2024







© GPS Map

GV96+52H, Badsa, Haryana 124105, India

Latitude Longitude
20.519183332552333" 76.86241166666667/°
Local 04:28:04 pm Altitude 213 meters

GMT 10:58:04 am Wednesday, 06.03.2024
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GV9F+973, Badsa, Haryana 124105, India

Latitude Longitude
28.519346666666667° 76.87193666666667°
Local 04:12:54 PM Altitude 214 meters

GMT 10:42:54 AM Wednesday, 06.03.2024
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M/s Manya Dyeing, Village Badhsa Tehsil Badli District Jhajjar.

‘@ GPS Map

Gali no. 5, Badsa, Haryana 124105, India

Latitude Longitude

28.519045° 76.86294833333334°

Local 10:56:44 AM Altitude 213 meters
GMT 05:26:44 AM Thursday, 04.04.2024
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9728779191, Gali Number 16, Mother Dairy Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude
28.51912666666666° 76.862705°
Local 11:02:22 AM Altitude 213 meters

GMT 05:32:22 AM Thursday, 04.04.2024




© GPS Map

9728779191, Gali Number 16, Mother Dairy Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude
28.519071666666665° 76.862795°
Local 11:02:37 AM Altitude 213 meters

GMT 05:32:37 AM Thursday, 04.04.2024
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1

9728779191, Gali Number 16, Mother Da|ry Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude

28.51904833333333° 76.86290333333334°

Local 11:03:07 AM Altitude 213 meters
GMT 05:33:07 AM Thursday, 04.04.2024
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Gali no. 5, Badsa, Haryana 124105, India

Latitude Longitude
28.51907/1666666665° 76.862905°
Local 11:03:17 AM Altitude 213 meters

GMT 05:33:17 AM Thursday, 04.04.2024
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9728779191, Gali Number 16, Mother Dairy Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude
28.519066666666664° 76.86278°
Local 11:02:52 AM Altitude 213 meters

GMT 05:32:52 AM Thursday, 04.04.2024
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9728779191, Gali Number 16, Mother Dairy Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude
28.51907499999999/7° 76.862905°
Local 11:03:29 AM Altitude 213 meters

GMT 05:33:29 AM Thursday, 04.04.2024




‘@ GPS Map

9728779191, Gali Number 16, Mother Dairy Plant, Karol Bagh,
New Delhi, Badsa, Delhi 110005, India

Latitude Longitude
28.519116666666665° 76.86243833333333°
Local 11:09:18 am Altitude 213 meters

GMT 05:39:18 am Thursday, 04.04.2024
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Gali no. 5, Badsa, Haryana 124105, India

Latitude Longitude
28.51908166666666° /6.86291333333334°
Local 11:03:34 AM Altitude 213 meters

GMT 05:33:34 AM Thursday, 04.04.2024




391

‘© GPS Map

GV96+52H, Badsa, Haryana 124105, India

Latitude

28.519186553335333"

Local 11:08:13 AM
GMT 05:38:13 AM

Longitude

76.862345°

Altitude 213 meters
Thursday, 04.04.2024
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GV96+52H, Badsa, Haryana 124105, India

Latitude Longitude
25 519155353338333" ji6.56235333353335"
Local 11:08:07 AM Altitude 213 meters

GMT 05:38:07 AM Thursday, 04.04.2024




Unnamed Road, Badsa, Haryana 124105, India

Latitude Longitude
28.5163219° 76.8643487°
Local 11:09:13 am Altitude 213 meters

GMT 05:39:13 am Thursday, 04.04.2024




394

M/s D.A. Wash, Vill- Badsa, Tehsil- Badli, Distt. Jhajjar.

-~ ‘l;

Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509145 76.877254
Local 04:42:51 PM Altitude 209.4 meters

GMT 11:12:51 AM Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509127 76.877253

Local 04:42:59 PM Altitude 208.6 meters
GMT 11:12:59 AM Friday, 03/29/2024




© GPS Map

Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509233 16.877284

Local 04:43:52 PM Altitude 216.5 meters

GMT 11:13:52 AM Friday, 03/29/2024




Latitude

28.509224
Local 04:43:54 PM

GMT 11:13:54 AM
1

G’ GPS Map

Badli, Jhajjar, 124105, HR, India

Longitude
76.877291

Altitude 216.2 meters
Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509149 716.877246

Local 04:42:46 PM Altitude 208.4 meters
GMT 11:12:46 AM Friday, 03/29/2024
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© GPS Map

Badli, Jhajjar, 124105, HR, India

Latitude
28.509177

Local 04:44:07 PM
GMT 11:14.07 AM
S VL TR

Longitude
76.877267

Altitude 215.8 meters
Friday, 03/29/2024




Latitude
28.509164

Local 04:44:15 PM
GMT 11:14:15 AM

‘G’ GPS Map

Badli, Jhajjar, 124105, HR, India

Longitude
716.877260

Altitude 215.7 meters
Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude
28.509172

Local 04:44:17 PM
GMT 11:14:17 AM

Longitude
76.877265

Altitude 215.7 meters
Friday, 03/29/2024
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© GPS Map

Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509291 76.877290
Local 04:44:31 PM Altitude 216.8 meters

GMT 11:14:31 AM Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509281 76.877284
Local 04:44:35 PM Altitude 216.6 meters

GMT 11:14:35 AM Friday, 03/29/2024




Badli, Jhajjar,

Latitude

28.509268
Local 04:44:43 PM

GMT 11:14:43 AM
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©' GPS Map

124105, HR, India

Longitude
76.877279

Altitude 216.1 meters
Friday, 03/29/2024




Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509218 716.877356

Local 04:46:35 PM Altitude 216.3 meters
GMT 11:16:35 AM Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509221 76.877353

Local 04:46:38 PM Altitude 217.2 meters
GMT 11:16:38 AM Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509082 76.877270
Local 04:47:47 PM Altitude 215.4 meters
GMT 11:17:47 AM Friday, 03/29/2024
» : : ¥ '.rl. T”' I [ |



Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509082 76877271
Local 04:47:51 PM Altitude 215.4 meters

GMT 11:17:51 AM Friday, 03/29/2024
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Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509091 76.877234

Local 04:48:01 PM Altitude 215.1 meters
GMT 11:18:01 AM Friday, 03/29/2024




G’ GPS Map

Badli, Jhajjar, 124105, HR, India

Latitude Longitude
28.509173 76.877266

Local 04:44:04 PM Altitude 215.7 meters
GMT 11:14:.04 AM Friday, 03/29/2024
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